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INGOME ijx APPELLATE TRIBUNAL

Ministry of Law and Justice, Department of Legal Affairs,
Government of India,
ROOM NO. 101, YAYAKAR BHAWAN, M. A. ROAD, VARANASI-221002
Email : varanasi.bench@itat.nic.in

No.F.01-Jd(ATVns)/2025 Date—)8-0{- ) Lf

NOTICE INVITING OBJECTIONS, IF ANY FROM ASSESSEES/
DEPARTMENT FOR WEEDING OF OLD APPEAL RECORDS
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Income tax Appellate Tribunal, Circuit Bench, Varanasi is weeding out
second set of old records, which was heard and disposed of by Circuit Bench
Varanasi during 17.07.2018 to 06.12.2019 (List enclosed).

2. Assessees, their Authorized Representatives and Departmental
Representatives are hereby requested to intimate whether any appeal against the
order of the Tribunal are pending before the Hon'ble High Court or Hon'ble
Supreme Court for disposal. If any such appeals are pending for disposal before
Hon'ble High Court or Hon'ble Supreme Court, this office may kindly be intimated
on or before 30.06.2025. ]

3. If no objection is received on or before 30.06.2025, it will be presumed that
none of the parties have any objection for weeding out of second set of the

appeals as per the enclosed list. QZ\N :
)ﬁss” ant Registrar

UETd® goll®Y
Assistant Registrar
e idlelly EEVT
- Sr Departmenta| Representatwe ITAT VaranaSl/A”ahabﬂ me Tax Annellate Tribunal

ayqoredy wifde dis , aRIoTal
2. PrESIdent’ ITAT’ Bar ASSOClatlon’ VaranaSI. Jaran‘a.nClrcut PEﬂCh Vd;uﬁua‘
3. Notice Board/ITAT Official Website.

Copy to:-



INCOME TAX APPELLATE TRIBUNAL, CIRCUIT BENCH, VARANASI

List of Disposed of Appeal files

Sr.No.|Appeal No. Asstt.Year [Name of Assessee Dt. of Order
1 ITA 441/A/2014 |2009-10 |[Deptt. Vs. Smt. Chhaya Singh, Gorakhpur 17.07.2018
2 ITA 235/A/2016 |2011-12 |Deptt. Vs. Shri Rajendra Prasad Singh, Varanasi 17.07.2018
3 ITA 439/A/2014 |2002-03 |Deptt. Vs Lady Parsan Kaur Charitable Trust, Gorakhpur 17.07.2018
4 ITA 440/A/2014 |2003-04 |Deptt. Vs Lady Parsan Kaur Charitable Trust, Gorakhpur 17.07.2018
5 ITA 212/A/2010 |2003-04 [Mohd. Parvez, Ballia 16.07.2018
6 ITA 213/A/2010 |2004-05 |Mohd. Parvez, Ballia 16.07.2018
7 ITA 214/A/2010 |2006-07 [Mohd. Parve?, Ballia 16.07.2018
8 MA 17/A/2013 2003-07 |Mohd. Parvez, Ballia

9 ITA 215/A/2010 |2003-04 |Mohd. Hamid, Ballia 16.07.2018
10 ITA 216/A/2010 |[2004-05 |Mohd. Hamid, Ballia 16.07.2018
11 ITA 217/A/2010 |2006-07 |Mohd. Hamid, Ballia 16.07.2018
12 MA 18/A/2013 2003-07 |Mohd. Hamid, Ballia

13 ITA 218/A/2010 |2003-04 |Khursheed Anwar, Ballia 16.07.2018
14 ITA 219/A/2010 |2004-05 [Khursheed Anwar, Ballia 16.07.2018
15 ITA 220/A/2010 |2006-07 |Khursheed Anwar, Ballia 16.07.2018
16 MA 19/A/2013 2003-07 |Khursheed Anwar, Ballia

17 ITA 221/A/2017 |2012-13 |Deptt. Vs. Subhash Dutta, Gorakhpur 17.07.2018
18 ITA 70/A/2017 NA M/s Breath Easy Chest Foundation for Huminity, Varanasi 18.07.2018
19 ITA 41/A/2017 2012-13 |Deptt. Vs. M/s Narayan Das Sarraf & Sons, Varanasi 18.07.2018
20 ITA 197/A/2017 |2009-10 |M/s Kashi Vishwanath & Sons, Varanasi 17.07.2018
21 ITA 167/A/2013 |2008-09 |ShriRavindra Nath Patel, Maharajganj 17.07.2018
22 ITA 341/A/2014 |2009-10 [ShriRavindra Nath Patel, Maharajganj 17.07.2018
23 ITA 488/A/2014 [2010-11 |Shri Subodh Kumar Singh, Varanasi 19.07.2018
24 ITA 372/A/2012 |2010-11 [Deptt. Vs. Smt. Kusumlata Didwania, Varanasi 16.07.2018
25 ITA 411/A/2012 |2009-10 |Deptt. Vs. M/s Babylon Green Estate Ltd., Varanasi 16.07.2018
26 ITA 412/A/2012 |2010-11 |Deptt. Vs. M/s Babylon Green Estate Ltd., Varanasi 16.07.2018
27 ITA 356/A/2012 |2010-11 |Deptt. Vs. Shri Anuj Kumar Didwania, Varanasi 16.07.2018
28  |ITA422/A/2012 |[2010-11 |Deptt. Vs. Manglam Repositer Pvt. Ltd., Varanasi 16.07.2018
29 ITA 362/A/2012 [2010-11 |Deptt. Vs. Savitri Devi Didwania, Varanasi 16.07.2018
30 ITA 157/A/2010 |2007-08 |Deptt. Vs. SAS Fabrics Pvt. Ltd., Varanasi 16.07.2018
31 ITA 163/A/2010 |1998-99 |Deptt. Vs. Smt. Arti Singh, Varanasi 16.07.2018
32 ITA 143/A/2016 |2013-14 |[M/s Goyal Edibles Ltd., Gorakhpur 17.07.2018
33 ITA 154/A/2017 |2009-10 |Deptt. Vs. Shri Ramesh Kumar Srivastava, Gorakhpur 19.07.2018
34 ITA 152/A/2018 (2011-12 |Kumari Durga Memoarial Sansthan, Deoria 19.07.2018
35 SA/14/A/2018 2011-12 |Kumari Durga Memorial Sansthan, Deoria 19.07.2018
36 ITA 125/A/2017 |2013-14 |Deptt. Vs Smt. Chanda Devi, Gorakhpur 20.07.2018
37 ITA 150/A/2017 |2014-15 |Deptt. Vs. Maheshwar Mishra, Gorakhpur 20.07.2018
38 ITA 236/A/2016 [2013-14 |Deptt. Vs. M/s Alankar Mandir, Varanasi 19.07.2018
39 ITA 224/A/2017 |2013-14 |Deptt. Vs. Purvanchal Vidhyut Vitran Nigam Ltd., Vns. 20.07.2018
40 ITA 225/A/2017 |2014-15 |Deptt. Vs. Purvanchal Vidhyut Vitran Nigam Ltd., Vns. 20.07.2018
41 ITA 227/A/2017 |2014-15 |Deptt. Vs. M/s Jhunjhunwala Mills Ltd., Varanasi 19.07.2018
42 ITA 42/A/2017 2012-13 |[Deptt. Vs. MSM Computers, Varanasi 19.07.2018
43 ITA 222/A/2017 |2013-14 |Deptt. Vs. MSM Computers, Varanasi 19.07.2018
44 ITA 69/A/2017 NA Shivbachan Singh Samajothan Charitable Trust, Sonebhadra 18.07.2018
45 ITA 90/A/2017 2009-10 |Deptt. Vs. M/s Rajendra Prasad Srivastava, Azamgarh 18.07.2018
46 ITA 157/A/2017 |2009-10 |Deptt. Vs. M/s Vijay Kumar Rai (HUF), Deoria 19.07.2018
47 ITA 255/A/2017 |[2013-14 |Kamal Kumar Pal, Varanasi 20.07.2018
48 ITA 178/A/2017 |(2011-12 |Deptt. Vs M/s Rugs Mart, Varanasi 19.07.2018
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ITA 603/A/2014 |2005-06 |M/s Ankur Udyog Ltd., Gorakhpur 18.07.2018
50 ITA 604/A/2014 |2006-07 |M/s Ankur Udyog Ltd., Gorakhpur 18.07.2018
51 ITA 391/A/2015 |2007-08 [M/s Ankur Udyog Ltd., Gorakhpur 18.07.2018
52 ITA 320/A/2015 |2008-09 |M/s Ankur Udyog Ltd., Gorakhpur 18.07.2018
53 ITA 51/A/2017 2011-12- |Avinash Sehgal, Jounpur 19.07.2018
54 ITA 203/A/2017 |2013-14 |M/s Hindustan Associats Pvt. Ltd., Varanasi 19.07.2018
55 ITA 188/A/2017 |2017-18 |M/s Divine Education Society, Varanasi 19.07.2018
56 ITA 89/A/2010 2005-06 |Deptt. Vs Smt. Manju Devi Banka, Varanasi 12.11.2018
57 ITA 165/A/2010 |2000-01 |Deptt. Vs. Sumitra Devi Todi, Varanasi 12.11.2018
58 ITA 165/A/2017 |2009-10 |Deptt. Vs. M/s Budha Hospital Pvt. Ltd., Gorakhpur 12.11.2018
59 ITA 166/A/2017 |2010-11 |Deptt. Vs. M/s Budha Hospital Pvt. Ltd., Gorakhpur 12.11.2018
60 ITA 168/A/2017 [2012-13 |Deptt. Vs. M/s Budha Hospital Pvt. Ltd., Gorakhpur 12.11.2018
61 ITA 219/A/2017 [2013-14 |Deptt. Vs. ShriJitendra KumarJaiswal, Gorakhpur 12.11.2018
62 ITA 213/A/2017 |2013-14 |Deptt. Vs. Shri Harendra Prasad Jaiswal, Deoria 12.11.2018
63 ITA 298/A/2017 |2014-15 |Deptt. Vs. Shri Harendra Prasad Jaiswal, Deoria 12.11.2018
64 ITA 313/A/2017 |2014-15 |Deptt. Vs. Smt. Lilawati Devi, Deoria 12.11.2018
65 ITA 294/A/2017 2014-15 Deptt. Vs. Shri Sandeep Kumar Goel, Gorakhpur 12.11.2018
66 ITA 314/A/2017 |2014-15 |Deptt. Vs. Suman Gupta, Deoria 12.11.2018
67 ITA 317/A/2017 |2009-10 |Deptt. Vs, Smt. Smriti More, Gorakhpur 12.11.2018
68 ITA 153/A/2017 |2013-14 [Deptt. Vs. Smt. Usha Devi Kedia, Deoria 12.11.2018
69 ITA 306/A/2017 |2014-15 |Deptt. Vs. Shri Paramhansh Prasad, Gorakhpur 12.11.2018
70 ITA 288/A/2017 |2009-10 |Deptt. Vs. Smt. Ranju Agarwal, Gorakhpur 12.11.2018
71 CO 03/A/2018 2009-10 |Smt. Ranju Agarwal, Gorakhpur 12.11.2018
72 ITA 289/A/2018 |2014-15 |Deptt. Vs..Smt. Hemlata Agarwal, Deoria 12.11.2018
73 CO 04/A/2018 2014-15 |Smt. Hemlata Agarwal, Deoria 12.11.2018
74 ITA 295/A/2017 |2014-15 |Deptt. Vs Shri Ram Singh, Kushinagar 12.11.2018
75 CO 08/A/2018 2014-15 |Shri Ram Singh, Kushinagar 12.11.2018
76 ITA 302/A/2017 |2014-15 |Deptt. Vs. Shri Kritesh Agarwal, Gorakhpur 12.11.2018
77 CO 09/A/2018 2014-15 |Shri Kritesh Agarwal, Gorakhpur 12.11.2018
78 ITA311/A/2017 [2009-10 |Deptt. Vs. Ram Gopal & Sons (HUF), Gorakhpur 12.11.2018
79 CO 13/A/2018 2009-10 |Ram Gopal & Sons (HUF), Gorakhpur 12.11.2018
80 ITA 35/A/2017 2013-14 |Ku. Parul Jhunjhunwala, Varanasi 12.11.2018
81 ITA37/A/2017 2013-14 |Shri Puneet Jhunjhunwala, Varanasi 12.11.2018
82 CO 16/A/2017 2013-14 |Shri Puneet Jhunjhunwala, Varanasi 12.11.2018
83 ITA 02/A/2017 2010-11 |Deptt. Vs. Sushila Jhunjhunwala, Varanasi 12,11.2018
84 CO 17/A/2017 2010-11 |Sushila Jhunjhunwala, Varanasi 12.11.2018
85 ITA 03/A/2017 2013-14 |Deptt. Vs. Sushila Jhunjhunwala, Varanasi 12.11.2018
86 CO 18/A/2017 2013-14 |Sushila Jhunjhunwala, Varanasi 12.11.2018
87 ITA 38/A/2017 2013-14 |Sushila Jhunjhunwala, Varanasi 12.11.2018
88 ITA 04/A/2017 2013-14 |Deptt. Vs. Shri Mahesh Kumar Jhunjhunwala, Varanasi 12.11.2018
89 CO 15/A/2018 2013-14 |Shri Mahesh Kumar Jhunjhunwala, Varanasi 12.11.2018
90 ITA 36/A/2017 2013-14 |Shri Mahesh Kumar Jhunjhunwala, Varanasi 12.11.2018
91 ITA 291/A/2017 |2014-15 |Deptt. Vs. Manoj Kumar Anita Banka(HUF), Gorakhpur 13.11.2018
92 CO 05/A/2018 2014-15 |Manoj Kumar Anita Banka(HUF), Gorakhpur 13.11.2018
93 ITA 292/A/2017 |2014-15 |Deptt. Vs. Anita Devi Manish Banka (HUF), Gorakhpur 13.11.2018
94 |CO06/A/2018 2014-15 |Anita Devi Manish Banka (HUF), Gorakhpur 13.11.2018
95 ITA 293/A/2017 |2014-15 |Deptt. Vs. Shiv Kumar Banka (HUF), Gorakhpur 13.11.2018
96 CO 07/A/2018 2014-15 |Shiv Kumar Banka (HUF), Gorakhpur 13.11.2018
97 ITA 305/A/2017 |2014-15 |Deptt. Vs. M/s Nirmala Devi, Gorakhpur 13.11.2018
98 |CO 12/A/2018 2014-15 |M/s Nirmala Devi, Gorakhpur 13.11.2018
99 ITA 287/A/2017 [2014-15 |Deptt. Vs. Shri Radhey Shyam Goyal (HUF), Gorakhpur 13.11.2018
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CO 02/A/2018 2014-15 |Shri Radhey Shyam Goyal (HUF), Gorakhpur 13.11.2018
101 |ITA 33/A/2017 2012-13 |M/s Jhoola Refinaries Ltd., Varanasi 13.11.2018
102 [ITA 34/A/2017 2013-14 |M/s Jhoola Refinaries Ltd., Varanasi 13.11.2018
103 |ITA 32/A/2017 2011-12 |M/s Jhoola Refinaries Ltd., Varanasi 13.11.2018
104 |CO 06/A/2017 2007-08 [M/s Jhoola Refinaries Ltd., Varanasi 13.11.2018
105 |CO 07/A/2017 2010-11 |M/s Jhoola Refinaries Ltd., Varanasi 13.11.2018
106 |CO 08/A/2017 2011-12 |M/s Jhoola Refinaries Ltd., Varanasi 13.11.2018
107 |CO 09/A/2017 2012-13 |M/s Jhoola Refinaries Ltd., Varanasi 13.11.2018
108 |CO 10/A/2017 2013-14 |M/s Jhoola Refinaries Ltd., Varanasi 13.11.2018
109 |[ITA321/A/2017 [2012-13 |Shri Adnan, varanasi 13.11.2018
110 |CO 03/v/2018 2014-15 |Anand Kumar Mishra, Gorakhpur 13.11.2018
111 |ITA270/A/2017 |2011-12 [Nagendra Bahadur Singh, Varanasi 13.11.2018
112 |ITA259/A/2017 |2013-14 |Deptt. Vs. M/s Raj Construction, Gorakhpur 13.11.2018
113 |[ITA02/A/2018 2012-13 |Santosh Steel Works, Varanasi 14.11.2018
114 |[ITA 156/A/2017 |2014-15 |Deptt. Vs. Shri Anand Kumar Mishra, Gorakhpur 14.11.2018
115 |ITA 183/A/2018 |[2014-15 |Shri Chandan Kumar, Ghazipur 13.11.2018
116 |[ITA 155/A/2018 |2013-14 '|Shri Chamru Ram, Chandauli 13.11.2018
117 |ITA04/A/2018 2007-08 |Deptt. Vs. Smt. Shakila, Varanasi 15.11.2018
118 |ITA 179/A/2017 |2006-07 |ShriSanjay Kumar Gupta, Gorakhpur 15.11.2018
119 |ITA 180/A/2017 |2006-07 |Shri Sanjay Kumar Gupta, Gorakhpur 15.11.2018
120 |ITA 181/A/2017 |2006-07 |ShriSanjay Kumar Gupta, Gorakhpur 15.11.2018
121 |ITA 20/A/2018 2009-10 |Shri Shiv Govind Singh, Azamgarh 15.11.2018
122 |ITA60/A/2018 2012-13 |Deptt. Vs. Shri Pawan Kumar, Varanasi 15.11.2018
123 |CO 04/V/2018 2012-13 |Shri Pawan Kumar, Varanasi 15.11.2018
124 |ITA61/A/2018 2017-18 |Durga Foundation Society, Varanasi 15.11.2018
125 |ITA 140/A/2018 |2009-10 |ShriShivanand Gupta, Ballia 15.11.2018
126 |ITA39/A/2017 2011-12 |Deptt. Vs. M/s JHV Construction, Varanasi 15.11.2018
127 |ITA304/A/2017 |2014-15 |Deptt. Vs. M/s Vikram Sarraf (HUF), Gorakhpur 14.11.2018
128 |CO 11/A/2018 2014-15 |M/s Vikram Sarraf (HUF), Gorakhpur 14.11.2018
129 |ITA273/A/2017 |2008-09 |Deptt. Vs. ShriJagdish Das Shah, Varanasi 14.11.2018
130 |[ITA 275/A/2017 |[2006-07 |Dr. Sunil Kumar Shah, Varanasi 14.11.2018
131 |ITA226/A/2017 |2013-14 |Deptt. Vs. Saurabh Shah, Varanasi 14.11.2018
132 |[ITA 18/A/2017 2012-13 |Smt. Usha Devi Kedia, Deoria 13.11.2018
133 |[ITA 143/A/2018 |NA Shri Vedic Gaudham Gaushala, Ballia 12.11.2018
134 |ITA237/A/2016 |NA Project Pristine Ganga, Varanasi 12.11.2018
135 |ITAO01/A/2017 2012-13 |Deptt. Vs. Puneet Jhunjhunwala, Varanasi 13.11.2018
136 |ITA69/A/2018 2009-10 |Deptt. Vs. Shri Shivanad Gupta, Ballia 15.11.2018
137 |MA12/A/2014 1995-96 |Deptt. Vs. Rai Prem Chand (HUF), Varanasi 14.11.2018
138 |ITA379/A/2006 [1995-96 |Deptt. Vs. Rai Prem Chand (HUF), Varanasi 22.02.2006
139 |MA38/A/2016 |2010-11 |Deptt. Vs. M/s Om Prakash & Company Pvt. Ltd., Vns. 15.11.2018
140 |ITA 424/A/2012 |2010-11 |Deptt. Vs. M/s Om Prakash & Company Pvt. Ltd., Vns. 05.05.2016
141 |ITA93/A/2018 2012-13 |M/s Sinha Enterprises, Sonebhadra 15.11.2018
142 |ITA05/A/2017 2007-08 |Deptt. Vs. Jholla Refinaries Ltd., Varanasi 15.11.2018
143 |[ITA06/A/2017 2010-11 |Deptt. Vs. Jholla Refinaries Ltd., Varanasi 15.11.2018
144 |ITAO7/A/2017 2011-12 |Deptt. Vs. Jholla Refinaries Ltd., Varanasi 15.11.2018
145 |ITA 08/A/2017 2012-13 |Deptt. Vs. Jholla Refinaries Ltd., Varanasi 15.11.2018
146 |ITA09/A/2017 2013-14 |Deptt. Vs. Jholla Refinaries Ltd., Varanasi 15.11.2018
147 |ITA308/A/2017 (2012-13 |All India Children Care & Edu. Development Society, Vns. 16.11.2018
148 |ITA 310/A/2017 |2014-15 |Shree Kant Chaurasia, Varanasi 16.11.2018
149 |ITA82/A/2018 2009-10 |M/s Bil Continental Ltd., Varanasi 16.11.2018
150 |[ITA 84/A/2018 2010-11 |M/s Bil Continental Ltd., Varanasi 16.11.2018
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.4 |[ITA85/A/2018 2011-12 |M/s Bil Continental Ltd., Varanasi 16.11.2018
152 |[ITA86/A/2018 2012-13 |M/s Bil Continental Ltd., Varanasi 16.11.2018
153 |ITA 189/A/2017 |2012-13 |[Shyam Sundar Agarwal, Varanasi 16.11.2018
154 |ITA 190/A/2017 [2013-14 |Shyam Sundar Agarwal, Varanasi 16.11.2018
155 |ITA 79/A/2018 2014-15_|Shri Danish Jamal, Chandauli 15.11.2018
156 |ITAO05/A/2018 2013-14 |Miss Iti Singh, Varanasi 16.11.2018
157 |ITA87/A/2018 2009-10 |Shri Ashok Alias Ramju Kumar, Varanasi 16.11.2018
158 |[CO 01/A/2018 2014-15 |Usha Devi Abhishek Kumar, Gorakhpur 16.11.2018
159 |[CO 10/A/2018 2014-15 |Bal Krishan Saraf (HUF), Gorakhpur 16.11.2018
160 |ITA16/A/2017 2010-11 |Deptt. Vs. M/s Girish Singh, Deoria 16.11.2018
161 |MA03/A/2017 |2011-12 (ShriSuresh Ram, Lucknow 16.11.2018
162 |ITA 281/A/2015 |[2011-12 |Shri Suresh Ram, Lucknow 25.04.2016
163 |ITA192/A/2018 [2014-15 |[M/s My Home Collection Pvt. Ltd., Bhadohi 05.12.2018
164 |ITA193/A/2018 [2014-15 |[M/s Sheikh Bhullan & Sons, Bhadohi 05.12.2018
165 |[ITA194/A/2018 |2014-15 [M/s Form Teppich Exports Pvt. Ltd., Bhadohi 05.12.2018
166 |ITA 195/A/2018 [2014-15 |Mohd. Rizwan Ansari, Bhadohi 05.12.2018
167 |ITA196/A/2018 |[2014-15 |M/s Home Flouring & Décor Pvt. Ltd., Bhadohi 05.12.2018
168 |ITA101/A/2017 [2013-14 |Ratan Lal Poddar, Gorakhpur 04.12.2018
169 [ITA56/V/2018 2013-14 |M/s Anurag Architectural Associates Pvt. Ltd., Varanasi 04.12.2018
170 |ITA83/V/2018 2014-15 |Manoj Kumar Agarwal, Varanasi 04.12.2018
171 |SA10/Vns/2018 |2014-15 Manoj Kumar Agarwal, Varanasi 13.11.2018
172 |ITA283/A/2017 |2014-15 |Deptt. Vs. Usha Devi Abhishek Kumar (HUF), Gorakhpur 13.12.2018
173 |ITA303/A/2017 |2014-15 |Deptt. Vs. Bal Krishna Saraf (HUF), Gorakhpur 13.12.2018
174 |MA 02/V/2019 2001-02 |M/S O. P. Jaiswal & Co., Jounpur 07.05.2019
175 |CO 11/A/2015 2001-02 [M/S O. P. Jaiswal & Co., Jounpur 16.07.2018
176 |ITA430/A/2014 |2001-02 |Deptt. Vs M/S O. P. Jaiswal & Co., Jounpur 26.04.2016
177 |MA 17/A/2016 2001-02 |M/S O. P. Jaiswal & Co., Jounpur 29.11.2016
178 |ITA62/A/2018 2012-13 |M/s Maha kaleshwar Shiksha Mandal, Gorakhpur 07.05.2019
179 |SA01/A/2018 2012-13 |M/s Maha kaleshwar Shiksha Mandal, Gorakhpur 07.05.2019
180 |ITA 263/A/2017 [2011-12 |Shri Rakesh Singh, Ballia 07.05.2019
181 |ITA159/A/2018 |2013-14 |Shri Virendra Kumar Chaudhary, Maharajganj 07.05.2019
182 |ITA274/A/2012 |2008-09 |Deptt. Vs Smt. Usha Pandey, Varanasi 07.05.2019
183 |ITA 275/A/2012 |2008-09 |Deptt. Vs Late Bhrigunath Pandey, Varanasi 07.05.2019
184 |ITA 141/A/2018 |2010-11 |M/s Vandana Enterprises, Varanasi 07.05.2019
185 |ITA170/A/2018 |2014-15 |Deptt. Vs Keshav Prasad Singh Shikshan Santhan, Varanasi  [07.05.2019
186 |ITA01/v/2018 2013-14 |Deptt. Vs M/s Universe Electronics & Telecommunication, Vns 07.05.2019
187 |ITA167/A/2018 |2014-15 |Anand Swaroop Social Training Centre, Azamgarh 07.05.2019
188 |ITA 282/A/2017 [2010-11 |Deptt. Vs Smt. Savitri Devi Jaiswal Gorakhpur 09.05.2019
189 |ITA214/A/2017 |2014-15 |Deptt. Vs Smt. Sharmila Devi, Deoria 09.05.2019
190 |ITA207/A/2018 [2014-15 |M/s Aghor Eshwar Kinaram Azamgarh Association, Ballia 08.05.2019
191 |ITA 208/A/2018 [2014-15 |M/s Aghor Eshwar Kinaram Azamgarh Association, Ballia 08.05.2019
192 |ITA209/A/2018 |2014-15 |M/s Aghor Eshwar Kinaram Azamgarh Association, Ballia 08.05.2019
193 |ITA 210/A/2018 |2014-15 |M/s Aghor Eshwar Kinaram Azamgarh Association, Ballia 08.05.2019
194 |ITA211/A/2018 |2014-15 |M/s Aghor Eshwar Kinaram Azamgarh Association, Ballia 08.05.2019
195 [ITA212/A/2018 |2014-15 [M/s Aghor Eshwar Kinaram Azamgarh Association, Ballia 08.05.2019
196 |ITA213/A/2018 [2014-15 |M/s Aghor Eshwar Kinaram Azamgarh Association, Ballia 08.05.2019
197 |ITA 214/A/2018 |2014-15 |M/s Aghor Eshwar Kinaram Azamgarh Association, Ballia 08.05.2019
198 |ITA 215/A/2018 |2014-15 |M/s Aghor Eshwar Kinaram Azamgarh Association, Ballia 08.05.2019
199 |ITA 138/A/2018 |2013-14 |Shri Krishna Kumar Chaudhury, Varanasi 08.05.2019
200 |ITA 20/V/2018 2009-10 |Anil Kumar Srivastava, Varanasi 08.05.2019
201 |ITA 22/v/2018 2008-09 |Smt. Beena Gupta, Gorakhpur 08.05.2019




202 |[ITA 23/v/2018 2014-15 |Smt. Ram Kumari Devi, Ballia 08.05.2019
203 |ITA 230/A/2018 |2013-14 |Deptt. Vs M/s Pramod Industries, Mau 08.05.2019
204 |ITA72/v/2019 2018-19 |Shri Baba Baleshwarnath Trust, Ballia 08.05.2019
205 |ITA192/A/2017 |2011-12 |M/s Gallant Inpat Ltd., Gorakhpur 08.05.2019
206 |ITA75/A/2018 2010-11 |Shri Deo nath Singh, Azamgarh 08.05.2019
207 |SA 04/A/2018 2010-11 |Shri Deo nath Singh, Azamgarh 08.05.2019
208 |ITA 605/A/2014 [2011-12 |[M/s Ankur Udyog Ltd., Gorakhpur 08.05.2019
209 |ITA130/A/2018 |2013-14 |[Shri Om Prakash Jaiswal, Mau 08.05.2019
210 |[ITA 10/Vv/2018 2013-14 |Shri Paras Nath Shukla, Jaunpur 09.05.2019
211 |mass/aisamazais |2010-11 [M/s Ghanshyam Narayan Manav Kalyan Sansthan, Gkp. 09.05.2019
212 |ITA 214/A/2016 [2013-14 [Deptt. Vs Ganesh Prasad Lohia, Varanasi 09.05.2019
213 |ITA 88/A/2018 2013-14 |Smt. Pushpa Devi, Varanasi 10.05.2019
214 |ITA87/v/2018 2014-15 |M/s Mahakaleshwar Shiksha Mandal, Gorakhpur 09.05.2019
215 |[ITA 44/v/2018 2009-10 |Shri Rajesh Kumar Singh, Deoria 09.05.2019
216 |ITA 166/A/2018 [2013-14 |Malbabu Gupta, Ballia 10.05.2019
217 |ITA07/V/2019 2015-16 |Smt. Manju Devi, Ballia 10.05.2019
218 |ITA 64/A/2018 2012-13 |[Lady Parsan kaur Charitable Trust Educational Society, Gkp _ |10.05.2019
219 [ITA65/A/2018 2013-14 |Lady Parsan kaur Charitable Trust Educational Society, Gkp |{10.05.2019
220 |ITA284/A/2017 |2014-15 |Deptt. Vs. Shri Arshad Khan, Gorakhpur 10.05.2019
221 |ITA68/V/2018 2014-15 |Vinay Kumar, Chandauli 10.05.2019
222 |ITA69/V/2018 2014-15 |Vinay Kumar, Chandauli 10.05.2019
223 [ITA 241/A/2017 |NA Mannan Devi Samaj Sewa Santhan, Kushinagar 09.05.2019
224 |ITA 204/A/2017 |[2011-12 |Deptt. Vs Smt. Banarsi Devi Educational Society, Varanasi 10.05.2019
225 |ITA 205/A/2017 [2012-13 |Deptt. Vs Smt. Banarsi Devi Educational Society, Varanasi 10.05.2019
226 |[ITA27/Vv/2019 2010-11 |Shri Avinash Rai, Ghazipur 10.05.2019
227 |ITA89/A/2018 NA Haritage Education & Human Welfare Society, Varanasi 10.05.2019
228 |ITA08/V/2019 2015-16 |Mohd. Akbar, Ballia 10.05.2019
229 |[ITA19/v/2019 2015-16 |Ghulam Akhtar, Ballia 10.05.2019
230 |[ITA 26/Vv/2019 2015-16 |[Shri Bajrangi Singh Shiksha Samiti, Maharajganj 10.05.2019
231 |ITA37/v/2018 2013-14 |Abdul Rashid, Varanasi 10.05.2019
232 |ITA75/v/2018 2014-15 |Abdul Rashid, Varanasi 10.05.2019
233 |ITA 164/A/2018 |2009-10 |[Deptt. Vs. M/s Saif Carpet Pvt. Ltd., Bhadohi 10.05.2019
234 |CO02/v/2019 2009-10 |M/s Saif Carpet Pvt. Ltd., Bhadohi 10.05.2019
235 |[ITA09/V/2019 2015-16 |Shri Ramesh Chand Kesharwani, Gorakhpur 10.05.2019
236 |SA01/v/2019 2015-16 |Shri Ramesh Chand Kesharwani, Gorakhpur 10.05.2019
237 |ITA17/A/2018 2010-11 |M/s Hirepo Consulting (P) Ltd, Gorakhpur 10.05.2019
238 |ITA 78/A/2018 2012-13 |Shri Anjani Kumar Singh, Ballia 10.05.2019
239 |ITA90/A/2018 2012-13 |M/s Bihar Samachar Patra Pvt. Ltd., Varanasi 10.05.2019
240 |ITA 28/Vns/2019 |2013-14 |Shri Devendra Prasad Gupta, Ballia 10.05.2019
241 |ITA50/Vns/2018 [2012-13 |Shri Prem Kumar Pandey, Varanasi 10.05.2019
242 |ITA05/Vns/2019 [2015-16 |Shri Ramesh Tiwari, Varanasi 10.05.2019
243 |ITA 45/Vns/2018 [2014-15 |Shri Prem Prakash Rai, Varanasi 10.05.2019
244 |ITA 109/A/2018 [2010-11 [Shri Rajesh Kumar Venkatesh, Varanasi 10.05.2019
245 |ITA110/A/2018 |[2011-12 |Shri Rajesh Kumar Venkatesh, Varanasi 10.05.2019
246 |ITA111/A/2018 [2012-13 |Shri Rajesh Kumar Venkatesh, Varanasi 10.05.2019
247 |SA 13/A/2018 2010-13 |Shri Rajesh Kumar Venkatesh, Varanasi 19.04.2018
248 |SA 05/Vns/2018 |2010-11 |[Shri Rajesh Kumar Venkatesh, Varanasi 19.07.2018
249 |[SA06/Vns/2018 [2011-12 |ShriRajesh Kumar Venkatesh, Varanasi 19.07.2018
250 |SA 07/Vns/2018 |2012-13 |Shri Rajesh Kumar Venkatesh, Varanasi 19.07.2018
251 |ITA 34/Vns/2019 |2013-14 [Fakhrool Alam, Varanasi 10.05.2019
252 |ITA 42/Vns/2019 [2015-16 |M/s Verma Education welfare, Azamgarh 10.05.2019




253  |ITA 57/Vns/2019 [2015-16 |ShriJai Shankar Gupta, Ballia 10.05.2019
254 |ITA 16/Vns/2019 |2013-14 |Paras Nath Singh, Chandauli 10.05.2019
255 |ITA17/Vns/2019 [2013-14 |Paras Nath Singh, Chandauli 10.05.2019
256 |ITA 18/Vns/2019 |2013-14 |Paras Nath Singh, Chandauli 10.05.2019
257 |ITA94/A/2018 2013-14 -|Deptt. Vs M/s Ballia Etawa Gramin Bank, Gorakhpur 07.06.2019
258 [ITA 209/A/2016 [2013-14 |M/s Sparta Security & Alliad Servies, Varanasi 07.06.2019
259 |ITA260/A/2017 |NA Degree College Society, Azamgarh 07.06.2019
260 |ITA 61/Vns/2018 |2011-12 |Society for Promo of Indian Culture & Ethics, Gorakhpur 07.06.2019
261 |ITA 83/A/2018 2012-13 [Society for Promo of Indian Culture & Ethics, Gorakhpur 07.06.2019
262 |ITA 35/V/2019 2015-16 |Shri Amarnath, Varanasi 07.06.2019
263 |ITA 46/Vns/2018 [2006-07 |Dr. Sunil Kumar Shah, Varanasi 07.06.2019
264 |ITA77/A/2018 2014-15 |Shri Shivaji Chand, Gorakhpur 07.06.2019
265 |ITA301/A/2017 [2007-08 |Deptt. Vs ShriKrishna Das Agarwal, Gorakhpur 07.06.2019
266 |ITA 94/Vns/2018 [2015-16 |Shri Brijesh Kumar Singh, Ghazipur 07.06.2019
267 |ITA95/Vns/2018 |2015-16 |Shri Brijesh Kumar Singh, Ghazipur 07.06.2019
268 |ITA 96/Vns/2018 [2015-16 [ShriJitendra Nath Yadav, Ghazipur 07.06.2019
269 |ITA97/Vns/2018 |2015-16 |ShriJitendra Nath Yadav, Ghazipur 07.06.2019
270 |ITA 76/Vns/2018 |2015-16 |M/s Sumangal Fashion, Varanasi 07.06.2019
271 |ITA 85/Vns/2018 [2008-09 [Anil Kumar Chaudhary, Gorakhpur 07.06.2019
272 |SA 11/Vns/2018 [2008-09 |Anil Kumar Chaudhary, Gorakhpur 07.06.2019
273 |ITA 158/A/2018 [2012-13 |Shri Shyam Narayan, Singh, Varanasi 07.06.2019
274 |ITA 63/Vns/2018 |2015-16 |Shri Brajesh Kumar Singh, Ballia 07.06.2019
275 |ITA 64/Vns/2018 [2010-11 |Smt. Jasbir Kaur Saluja, Varanasi 07.06.2019
276 |ITA307/A/2017 |2008-09 |Deptt. Vs. Smt. Nandini Jaiswal, Gorakhpur 07.06.2015
277 |ITA 20/Vns/2019 [2014-15 |Asian Educational Society, Varanasi 07.06.2019
278 |ITA 21/Vns/2019 |2014-15 |Asian Educational Society, Varanasi 07.06.2019
279 |ITA 11/Vns/2019 [2010-11 |Mohd. Rashid, Varanasi 07.06.2019
280 [ITA53/Vns/2018 [2012-13 |Ajai Sharma, Deoria 07.06.2019
281 |ITA 35/Vns/2018 |2006-07 |Dr. Brij Nath Singh, Gorakhpur 07.06.2019
282 |ITA328/A/2017 [2012-13 |Vindhya Auto Sales, Sonebhadra 07.06.2019
283 |ITA 252/A/2017 [2009-10 |Deptt. Vs Shri Ravi Pratap Singh, Gorakhpur 07.06.2019
284 |ITA 74/Vns/2018 [2009-10 [Smt. Rekha Agrawal, Varanasi 07.06.2019
285 |ITA 164/A/2011 |2005-06 |Deptt. Vs Lalit Kumar Barnwal, Bhadohi 29.08.2019
286 |[ITA139/A/2012 |2008-09 |Deptt. Vs Amtish Kumar Gupta, Varanasi 29.08.2019
287 |CO02/Vns/2018 [2008-09 |Amtish Kumar Gupta, Varanasi 29.08.2019
288 |ITA398/A/2012 [2010-11 [Deptt. Vs M/s Suvidha Hi Tiech Dignostic Centre PL, Vns. 29.08.2019
289 |ITA 410/A/2012 [2008-09 |Deptt. Vs M/s Babylon Green Estate Pvt. Ltd., Varanasi 29.08.2019
290 |[ITA426/A/2012 [2010-11 |Deptt. Vs Subh Realtors, Varanasi 29.08.2019
291 |ITA601/A/2014 |[2009-10 |Deptt. Vs M/s Annapurna Plastic Product, Gorakhpur 29.08.2019
292 |ITA 104/A/2016 (2011-12 [Deptt. Vs M/s Kiran Society, Varanasi 29.08.2019
293 |ITA114/A/2016 [2012-13 |Deptt. Vs Smt. Neeta Agarwal, Varanasi 29.08.2019
294 |ITA 115/A/2016 [2012-13 |Deptt. Vs M/s G. N. Exports, Varanasi 29.08.2019
295 |ITA 155/A/2016 [2007-08 |Deptt. Vs Vinod Kumar Jalan, Gorakhpur 29.08.2019
296 |ITA 156/A/2016 |2008-09 [Deptt. Vs Vinod Kumar Jalan, Gorakhpur 29.08.2019
297 |ITA229/A/2016 |2012-13 |Deptt. Vs M/s Suman Engineering Sonebhadra 29.08.2019
298 |ITA06/A/2018  |2009-10 |Deptt. Vs M/s Banaras Hotel Ltd., Varanasi 29.08.2019
299 |ITA07/A/2018 2010-11 |Deptt. Vs M/s Banaras Hotel Ltd., Varanasi 29.08.2019
300 [ITA 124/A/2017 |2005-06 [Deptt. Vs Shri Manoj Kumar Agarwal, Kushinagar 29.08.2019
301 |ITA126/A/2017 |2008-09 |Deptt. Vs Tej Pratap Shahi, Gorakhpur 29.08.2019
302 |ITA 158/A/2017 [2013-14 |Deptt. Vs M/s Swastik Associates, Gorakhpur 29.08.2019
303 [ITA 159/A/2017 [2010-11 |Deptt. Vs M/s Ghanshyam Narayan Manav Kalyan Samiti, Gkp 129.08.2019




?04 ITA 215/A/2017 |2013-14 [Deptt.Vs M/s Ghanshyam Narayan Manav Kalyan Samiti, Gkp 29.08.2019
305 |[ITA216/A/2017 |2014-15 |Deptt.Vs M/s Ghanshyam Narayan Manav Kalyan Samiti, Gkp 29.08.2019
306 |ITA167/A/2017 |[2011-12 |Deptt. Vs Buddha Hospital Ltd., Gorakhpur 29.08.2019
307 |ITA218/A/2017 |2014-15 |Deptt. Vs Shri Manish Kumar Barnwal, Gorakhpur 29.08.2019
308 |ITA220/A/2017 |2014-15 [Deptt. Vs Awadhesh Kumar Srivastava, Gorakhpur 29.08.2019
309 |ITA 285/A/2017 |2013-14 |[Deptt. Vs M/s Khalsa Mining & Engs., Deoria 29.08.2019
310 |ITA 290/A/2017 |2013-14 |Deptt. Vs Smt. Kiran Singh, Deoria 29.08.2019
311 |CO01/Vns/2019 |[2013-14 |Smt. Kiran Singh, Deoria 29.08.2019
312 |ITA 296/A/2017 |2013-14 |Deptt. Vs Life Line Hospital & Research Centre, Azamgarh 29.08.2019
313 |ITA 04/Vns/2018 |2013-14 |Deptt. Vs M/s Atma Garments Pvt. Ltd., Jaunpur 29.08.2019
314 |ITA 18/A/2018 2012-13 |Deptt. Vs M/s Helm Infra Developer Pvt. Ltd., Jaunpur 29.08.2019
315 |[ITA36/A/2018 2012-13 |Deptt. Vs Raghvendra Kumar Jaiswal, Deoria 29.08.2019
316 |ITA57/Vns/2018 |2013-14 |Deptt.Vs M/s Punjab Cooperative Cane Development Union 29.08.2019
317 |ITA58/Vns/2018 [2012-13 |Deptt. Vs M/s Sahkari Ganna Vikas Samiti, Kushinagar 29.08.2019
318 [ITA 84/Vns/2018 [2014-15 |Deptt. Vs Sanjay Kumar Singh, Ballia 29.08.2019
319 |ITA 232/A/2018 [2012-13 |Deptt. Vs M/s Cooperative Can Development Union Ltd, Kushi. 29.08.2019
320 |ITA233/A/2018 [2012-13 |Deptt.Vs M/s Seorahi Coopetative Cane Development Unin Ltd. |29.08.2019
321 |ITA234/A/2018 [2014-15 [Deptt. Vs Ajay Kumar Srivastava, Siddharthnagar 29.08.2019
322 [ITA07/Vns/2018 [2011-12 |Deptt. Vs Shri Ganga Sagar Singh, Ghazipur 29.08.2019
323 |ITA08/Vns/2018 |2014-15 |Deptt. Vs Shri Chandan Kumar, Ghazipur 29.08.2019
324 |ITA 11/Vns/2018 [2013-14 |Deptt. Vs M/s Azam Rubber Products Ltd., Ghazipur 29.08.2019
325 |CO03/Vns/2019 [2013-14 [M/s Azam Rubber Products Ltd., Ghazipur 29.08.2019
326 |ITA 15/Vns/2018 |2014-15 [Deptt. Vs Om Prakash Jaiswal, Gorakhpur 29.08.2019
327 |ITA16/Vns/2018 |2009-10 |Deptt. Vs Anil Kumar jaiswal, Deoria 29.08.2019
328 |ITA 19/Vns/2018 [2015-16 [Deptt. Vs Momuddin Khan, Azamgarh 29.08.2019
329 |ITA 30/Vns/2018 [2014-15 |Deptt. Vs M/s Purvanchal Catersa, Gorakhpur 29.08.2019
330 |ITA32/Vns/2018 [2011-12 [Deptt. Vs Param Hansh Singh, Gorakhpur 29.08.2019
331 |ITA 36/Vns/2018 |2014-15 |Deptt. Vs M/s Ram Harakh Jaiswal, Gorakhpur 29.08.2019
332 |ITA47/Vns/2018 [2014-15 |Deptt. Vs M/s Samriddhi Life Style, Gorakhpur 29.08.2019
333 |ITA 105/Vns/18 [2010-11 |Deptt. Vs M/s Ashok Kumar Singh, Azamgarh 29.08.2019
334 [ITA 10/Vns/2019 [2014-15 [Deptt. Vs ShriSita Ram Yadav, Gorakhpur 29.08.2019
335 [ITA 24/Vns/2019 [2014-15 |Deptt. Vs Shri Ashok Kumar Verma, Gorakhpur 29.08.2019
336 |ITA 41/Vns/2019 [2015-16 |Deptt. Vs Shri Ganesh Yadav, Varanasi 29.08.2019
337 |ITA108/V/2019 |2010-11 |Deptt. Vs Shri Haushila Prasad Rai, Ghazipur 29.08.2019
338 |ITA 116/V/2019 [2010-11 |Deptt. Vs Smt. Usha Mishra, Gorakhpur 29.08.2019
339 [ITA 113/A/2018 [2013-14 |Shri Manoj Kumar Gupta, Chrandauli 16.10.2019
340 |ITA71/A/2018  |2008-09 |[Shri Rajesh Kumar Singh, Deoria 16.10.2019
341 |ITA155/A/2017 |2008-09 |Deptt. Vs Smt. Fahmida Bano, Gorakhpur 16.10.2019
342 |ITA159/A/2017 |2011-12 |Raees Alam Siddhiqui, Lucknow 16.10.2019
343 |ITA 203/V/2019 |2011-12 M/s Rupsi Dealers Pvt. Ltd., Bhadohi 17.10.2019
344 |ITA274/A/2017 [2012-13 |Deptt. Vs M/s Zila Sahkari bank Ltd., Ballia 16.,10.2019
345 |ITA 40/Vns/2018 |2010-11 |Smt. Anita Upadhyay, Varanasi 16.10.2019
346 |ITA 112/A/2018 [2012-13 [Deptt. Vs M/s Continental Traders, Varanasi 16.10.2019
347 |ITA 39/Vns/2018 [2011-12 |Shri Ramesh Tiwari, Varanasi 17.10.2019
348 |ITA 48/Vns/2018 |2013-14 |Shri Sunil Kumar, Varanasi 17.10.2019
349 [ITA52/Vns/2018 |2010-11 |Ram Jus Yadav, Jaunpur 17.10.2019
350 |ITA86/Vns/2018 [2010-11 |Ashalata Mishra, Ghatzipur 17.10.2019
351 |ITA 286/A/2017 |2014-15 |Deptt. Vs M/s Khalsa Mining & Engs., Deoria 17.10.2019
352 |ITA91/A/2008 2004-05 |Shankar Saran, Gorakhpur 15.10.2019
353 |[MA 18/A/2017 2004-05 |Shankar Saran, Gorakhpur 07.05.2019
354 |ITA231/A/2018 |2005-06 |Deptt.Vs Smt. Jaan Maijithia, Delhi 15.10.2019




ES" ITA 438/A/2015 |2011-12 Shri Ramesh Chandra, Ghazipur 15.10.2019
356 |MA 10/A/2017 2011-12 |Shri Ramesh Chandra, Ghazipur 09.05.2019
357 |ITA 146/V/2019 2012-13 |Shri Anand Todi, Delhi 16.10.2019
358 |ITA147/Vv/2019 [2012-13 Shri Anand Todi, Delhi 16.10.2019
359 |ITA 148/v/2019 [2012-13 | Shri Anand Todi, Delhi 16.10.2019
360 |ITA 149/V/2019 |[2013-14 Shri Anand Todi, Delhi 16.10.2019
361 |ITA150/v/2019 |[2013-14 Shri Anand Todi, Delhi 16.,10.2019
362 |ITA 151/V/2019 2013-14 |Shri Anand Todi, Delhi 16.10.2019
363 |[ITA 158/Vv/2019 2016-17 |Shri Anand Todi, Delhi 16.10.2019
364 |ITA 159/V/2019 2016-17 |Shri Anand Todi, Delhi 16.10.2019
365 [ITA 160/Vv/2019 |2016-17 Shri Anand Todi, Delhi 16.10.2019
366 |ITA116/A/2017 |2007-08 |Shri Rajendra Kumar, Gorakhpur 17.10.2019
367 |ITA 13/Vns/2018 |[NA Crescent Welfare Society, Varanasi 17.10.2019
368 |MA 40/A/2016  |issswsizs |Deptt Vs Shri Manish Saraf, Gorakhpur 16.10.2019
369 |ITA 133/A/2006 |iss9t0s1250 |Deptt Vs Shri Manish Saraf, Gorakhpur 21.03.2016
370 |ITA212/A/2016 |iassws12se {Shri Manish Saraf, Gorakhpur 21.03.2016
371 |ITA87/A/2016 2008-09 [Ashok Kumar Jaiswal, Varanasi 17.10.2019
372 |MA51/A/2016 2008-09 |Ashok Kumar Jaiswal, Varanasi 07.06.2019
373 |ITA106/Vns/18 [2010-11 ([Shri Ajay Kumar, Varanasi 17.10.2019
374 |ITA200/Vns/19 |2016-17 Avinash Kumar Jaiswal, Ghazipur 17.10.2019
375 |ITA 34/Vns/2018 |2009-10 |Shri Anupam Deva, Varanasi 17.10.2019
376 |ITA 33/Vns/2018 |2014-15 M/s Surya Prakash Singh, Lucknow 17.10.2019
377 [ITA 14/Vns/2018 |2009-10 |Shri Ashok Alias Ramji Kumar, Varanasi 17.10.2019
378 |MA 44/A/2016 2010-11 |M/s Jai Ambay Wines, Varanasi 18.10.2019
379 |ITA321/A/2013 |2010-11 M/s Jai Ambay Wines, Varanasi 18.10.2019
380 |ITA 42/Vns/2018 [2015-16 [Deptt. Vs Purvanchan Vidyut Vitan Nigam Ltd., Varanasi 17.10.2019
381 |ITA 74/Vns/2019 |2012-13 Shanti Mishra, Varanasi 18.10.2019
382 |ITA 22/Vns/2019 [2014-15 |Raghventra Pratap Singh, Bhabhua, Bihar 18.10.2019
383 |ITA113/Vns/18 |2014-15 Shri Raju Singh, Ballia 18.10.2019
384 |ITA 78/Vns/2018 |2015-16 Hiralal Jaiswal, Varanasi 18.10.2019
385 |ITA03/Vns/2018 |NA Pahal Samajotkarsh Samiti, Varanasi 17.10.2019
386 |ITA 70/Vns/2018 |2018-19 Lok Shikshan Sansthan, Varanasi 18.10.2019
387 |ITA65/Vns/2018 [2013-14 |Shri Ajay Kumar Verma, Ballia 17.10.2019
388 |ITA 41/Vns/2018 |2012-13 M/s U Toll Corpn. Ltd., Varanasi 17.10.2019
389 |ITA 38/Vns/2018 [2012-13 |Shri Neeraj Upadhyay, Lucknow 17.10.2019
390 |ITA211/Vvns/19 |2016-17 M/s A. K. Infra Project Pvt. Ltd., Varanasi 18.10.2019
391 |ITA 206/A/2018 |2014-15 M/s Bill Corporation Ltd., Varanasi 18.10.2019
392 |ITA09/Vns/2018 [2011-12 |Shri Ganga Sagar Singh, Ghazipur 18.10.2019
393 |ITA 43/Vns/2018 [2014-15 |M/s Balaji Banaras Commercial Vehicle Pvt. Ltd., Varanasi 18.10.2019
304 [ITA112/Vns/18 [2009-10 ([Shri Durga Prasad, Varanasi 18.10.2019
395 |ITA 67/Vns/2018 |2009-10 |Shri Rajesh Kumar Singh, Ballia 17.10.2019
396 |ITA12/Vns/2018 |2015-16 M/s Banaras Beads Ltd., Varanasi 24.10.2019
397 |ITA297/A/2017 |2013-14 |Deptt. \'s M/s Pratap Diagnostic Centre, Azamgarh 31.10.2019
308 |ITA223/V/2019 [2012-13 |Shri Pradeep Pathak, Jaunpur 03.12.2019
399 |ITA 33/Vns/2019 2013-14 |Anil Kumar Gupta, HUF 03.12.2019
400 |[SA02/vns/2019 |2013-14 Anil Kumar Gupta, HUF 03.12.2019
2401 |MA 25/A/2011  |i4ssw12297 |Deptt Vs M/s Sarraf Trading Company, Gorakhpur 05.12.2019
402 |TAS558&617/A/05 |14sstwizasr [M/s Sarraf Trading Company, Gorakhpur 13.07.2006
403 |MA 26/A/2011  |iesswi297 |Deptt Vs M/s Fertilizer Trader, Gorakhpup 05.12.2019
404 |ITA 618/A/2005 |1ssswiz207 [Deptt Vs M/s Fertilizer Trader, Gorakhpup 13.07.2006
405 |ITA 559/A/2005 |iesstwiz2e7 |M/s Fertilizer Trader, Gorakhpup 13.07.2006




(406 |ITA 87/Vns/2019 |2012-13 Zila Panchayat, Varanasi 06.12.2019
407 |ITA 88/vns/2019 |2013-14 Zila Panchayat, Varanasi 06.12.2019
208 |ITA 89/Vns/2019 |2014-15 |Zila Panchayat, Varanasi 06.12.2019
409 |ITA90/Vns/2019 |2015-16 Zila Panchayat, Varanasi 06.12.2019
410 |ITA91/vns/2019 |2016-17 Zila Panchayat, Varanasi 06.12.2019
211 |ITA 92/Vns/2019 |2017-18 |Zila Panchayat, Varanasi 06.12.2019
412 |ITA175/A/2017 |2013-14 Shri Raj Kumar Singh, Deoria 05.12.2019
413 |ITA 299/A/2017 |2013-14 [Deptt. Vs Raj Kumar Singh, Deoria 05.12.2019
414 |ITA170/vns/19 |2013-14 M/s Mansarovar Medical Centre Pvt. Ltd., Chandauli 05.12.2019
415 |ITA 168/Vv/2019 |2011-12 Shri Neeraj Kumar Rai, Gorakhpur 06.12.2019
416 |ITA 165/v/2019 [2010-11 Shri Sumit Kumar Gupta, Gorakhpur 06.12.2019
417 |ITA117/Vns/19 |2010-11 Shri Krishna Kant Tripathi, Maharajganj 06.12.2019
218 |ITA 140/V/2019 |2013-14 [M/s Unique Construction, Mau, 06.12.2019
419 |ITA 88/Vns/2018 |2010-11 District Mining Officer, Azamgarh 04.12.2019
420 |ITA89/Vns/2018 [2012-13 |District Mining Officer, Azamgarh 04.12.2019
421 |ITA90/Vns/2018 |2013-14 |District Mining Officer, Azamgarh 04.12.2019
422 |ITA91/vns/2018 |2014-15 District Mining Officer, Azamgarh 04.12.2019
423 |ITA92/Vns/2018 |2015-16 District Mining Officer, Azamgarh 04.12.2019
424 |ITA93Vns/2018 |2016-17 District Mining Officer, Azamgarh 04.12.2019
425 |ITA 153/A/2018 |2008-09 [Kamroop Kamakhya Mercantile Pvt. Ltd., Varanasi 06.12.2019
426 |ITA 154/A/2018 [2008-10 [Kamroop Kamakhya Mercantile Pvt. Ltd., Varanasi 06.12.2019
427 |ITA 165/A/2011 2009-10 |Deptt. Vs Shri Lalit Kumar Barnwal, Bhadohi 04.12.2019
428 |ITA 162/A/2018 |2012-13 M/s Grace Infraventure Pvt. Ltd., Allahabad 06.12.2019
429 |ITA54/Vns/2018 |2015-16 |M/s Banaras Hotel Ltd., Varanasi (Se=rESeat-s) 05.12.2019
430 |ITA59/Vns/2018 |2014-15 Subodh Kumar Agarwal, Varanasi 05.12.2019
431 |ITA235/v/2019 |2012-13 Ashok Kumar, Varanasi 05.12.2019
432 |ITA 236/A/2019 |2013-14 Ashok Kumar, Varanasi 05.12.2019
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